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ANNUAL REPORT AND AUDITED ACCOUNTS
OR INpIAN DAIRY CORPORATION, BARODA

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF SHER SINGH) I beg to lay
on the Table a copy of the Annual
Report (Hindl and English versions) of
the Indian Dairy Corporation, Baroda,
for the year 1971-72, along with the
Audited Accounts and the comments of
the Compiroller and Auditor General
thereon under sub-section (1) of sec-
tion 610A of the Companies Act, 1956
[Placed .n Library See No LT-4911/
3]

AnwuarL RerorT g1¢ OF NCERT

New Delln 1871-72 and Central Ins-

titute of Fnglhish and Foreign Language
Hyderabagd

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P YADAV) 1 beg to lay on tihe
Table—

(1) A copy of the Annual Report
(Hind: and Englhish versions)
of the National Council of
Educational Research and
Tramning New Delhi, for the
year 1971-72

(2) A copy of the Report (Hindi
and English versions) of the
activities of the Central Inst -
tute of Enghsh and Foreign
Languages Hydcrabad for the
ye.r 1970 71 along with the
Auydchted Accounts

[Placed m Library Sce No LT-4912/

731
12.07 hrs

PUBLIC ACCOUNTS COMMITTFE

F1IFTy NInNTH  EIGHTY-SECOND NINFTY-

THIRD NINETY-FOURTH ANp NINET:-
rirr RFPORTS

SHRI SEZHIYAN (Kumbakonam) I

beg to present the following Reports

of the Public Accounts Committee —

(1) Fifty-ninth Report regarding
action #aken by Government
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on the recommendations eon-
tamed m their Seventh Report
relating to the Department of
Food and Department of
Supply,

(2) Eighty-second Report on para-
graph contained in Audit
Report (Defence Services),
1870 and Report of Comp-
troller and Auditor General of
India for the year 1969-70,
Central Government (Defence
Services)

(3) Ninety-third Report on Audit
Reports on the Accounts of
Khadi and Village Indusiries
Commission for the years
1964-85 to 1970-71

(4) Ninety-Fourth Report on
Report of the Comptroller and
Auditor General of India—
Umion Government (Civil) for
the years 1969-70 and 1970-71
relating to Ministry of Fin-
ance

(5) Ninety-fifth Report on Audit
Reports on the Accounts of
the Indiap Institute of Tech-
nology New Delhi, for the
years 1966-67 to 1970-71

—

FSTIMATES COMMITTEE

THIRTY NINTH FORTY-SLCOND FORTY-
THIRD REPORTS AND MINUTES

SHRI 1ILADHAR KOTOKI (Now-
gong) 1 beg to present the following
Reports and Minutes of the Estimates
Comm ttre —

(1) Thirity-nmth Report
Minustry of Irrigation
Power— Power

(2) Forty-second Report on the
Mimistry of Tourism and Civil
Awviation {Department of
Tourism)}—Tourism

(3) Forty-third Report on the Min-
1stry of Home Affairs—Umon
Ternitory of Andaman and
Nicobar Islands.

on the
and
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(4) Minutes of the sittings of the
Committee relating to the

three Reports mentioned
above,

(5) Minutes of the sittings of the

('ommittee relating to General
Matters,

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRTY-EIGHTH REPORT AND MINUTES

SHRI AMRIT NAHATA (Barmer):
I beg to present the following Report
and Minutes of the Committee on
Public Undertakings;—

(1) (1) Thirty-eighth Report on Hin-
dustan Machine Tools Limited

(ii) Minutes of the sittings of the
Committee relating to the
above Report.

(2) Minutes of the sittings
Committee relating to—

of the

(i) Thirty-ninth Report on Pyrites,
Phosphateg  and Chemical
Limited.

(1i) Procedure
Matters.

ang Miscellaneous

(iii) Action Taken Reports.

RAILWAY CONVENTION COMMIT-
TEE

S1xT;; REPORT ANp

SHRI }. K. SINHA (Faizabad): 1
beg to presenl the follewing Report
and Minwes of the Railway Conven-
tion Conmnuttee:—

MiNurcs

(1) fixth Repert on “Rate of Divi-
dend for 1969-70 and 1970-71
and other Ancillary Matters”.

(2) Minutes of the 5th to 38th
sittings of the Committee,
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STATEMENT RE: PURCHASE OF
SHARES OF SHAW WALLACE &
COMPANY

MR. SPEAKER; You can lay it on
the Table.

st wew fagrdt st (wTfea)
HETE Y, 4% A1 FLFAT & €7 F AT
KU

weqH WERT ¢ W7 41X § 98
EUECC I

st wew fagrd oot ;WO
HEQET W, ST 92 FT FHT BT TATHA
4 oY 1 99 ox =9 gE, Wl wErRY ¥
sy fggr

L
TR REW ¢ W79 AT AT FTAG
AE A, FTET AT 7

Wt wew fagrd  araed - 3AE
T3 9T FAMT 787 ¥ 7 H1 T
gAY STfge) S BT AR QA A A W
g @ fwr 347 faaw & geaia s
T1fzT |

weqw Wgw @ Wl AET AR,
347 fam * weg7 )

THE MINISTER OF RAILWAYS
(SHRi L. N, MISHRA): Ilay 1t on
the Table,

Statement

While going through the cyclostyled
proceedings of the Lok Sabha for 16th
April, 1973 pertamning 1o half-an-nour
discussion on purchase of shares of
Shaw Wallace and Company, 1 was
<oy to fing that Shri Jyotirmoy Bosu
had made certain allegationg against
me and two of my colleagues Shri
Chavan and Shri Mirdha. 1 was not
present in the House at that time as
I am not connected with the subject;
otherwise I would have refuted the
allegation then and there.



